THE GAUHATI HI OURT AT A
(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM & ARUNACHAL PRADESH)

NOTIFICATION

Dated Guwahati, the 9* February, 2023

No.HC.XV.05/2011/27/RV. In continuation of the High Court Notification No. HC.
XV.05/2011/01/RV., dated 02.01.2023, the High Court has been pleased to drop the Disciplinary
Proceeding drawn against Shri Basab Bijoy Bhattacharjee, the then Counselor, Family Court, Cachar,
Silchar, vide High Court Letter No. HC.XV.05/2011/341/RV., dated 22.07.2011, and to revoke the
suspension order, issued vide High Court Notification No. HC.XV.05/2011/237/Vig., dated 10.05.2011,
and also to reinstate him in service with immediate effect with consequential benefits.

By Order
Sd/- Romen Baruah

Registrar (Vigilance)
Memo No. HC.XV.05/2011/27(A)/RV., Dated: 09.02.2023

Copy for information to: -

1. The L.R.-cum-Commissioner and Secretary to the Govt. of Assam, Judicial Department,

Dispur, Guwahati-06.

The Principal Accountant General, Assam, Maidamgaon, Beltola, Guwahati.

The District & Session Judge, Karimganj, Pin-788710/Dima Hasao, Haflong, Pin-788819.

The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High Court,

Guwahati,

5. Shri Basab Bijoy Bhattacharjee, S/o- Lt. Binod Ch. Bhattacharjee, C/o-Shri B.P.
Bhattacharjee, Longai Road, Malipara, Saradapatti, Karimganj, Assam, Pin-788710.

6. The Treasury Officer, Cachar, Sikchar, Pin-788001/ Dima Hasao, Haflong, Pin-788819/
Karimganj, Pin-788710.

7. The Private Secretary to Hon'ble Mr./Mrs. JUSHCE. ....ooov oo , Gauhati High

Couyrt, Guwahati,
\)ﬂﬁ?’roject Manager, Gauhati High Court, Guwahati for uploading the notification in the
Gauhati High Court website.

9. The Administrative Officer (Judl.), Appointment/Statement Section, Gauhati High Court,
Guwahati. ‘

10.The Deputy Director, Printing and Stationery, Assam Govermnment Press,
Bamunimaidan, Guwahati-21.

11.The C.A. to Registrar General/Registrar (Admn.)/Registrar (Judl.)/Registrar (Estt.),
Gauhati High Court, Guwahati.
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